307 Desertion of camps

1345 hrs.
[Dr SUSHILA NAYAR in the Chawr]

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED DESERTION OF CLAMPS AND
REHABILITION SITES BY FORMFR EAST
PAKISTAN REFUGEES

SHRI SAMAR GUHA (Contal) I
beg to call the attention of the Mums
ter of Works and Housing and Sup
ply and Rehabilitation to the follow-
g matter of urgen pnblic importance
and 1 request that he may make a
staterrent thereon

Reported deseriion of camps and
rehabilitation sites by the former
East Pakistan refugees and therr
rushing to Calcutta in thousands ’

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) On 27th February 1978 it
was brought to our notice that about
500 families had left settlement sites
and karmi shibirs 1n Malkangir1 Zone
of the Dandakaranaya Project, These
mugrants had reached in grougs How
rah Sealdah and Hasanabad Rai way
Stations in West Bengal in the hope
that they could seek their scttlement
i Sunderbans/West Bengal Ac
cording to the infoimation available
with the Government these families
deserted ‘he Project in the wake of
propaganda carried on by some nter-
ested clements that there was scope
for resetting displaced persons from
former East Pakistan in Sunderbans
and in other areas in West Bengal
Since November 1877 such propagan
da has been intensified 1n the area by
these elements The matter was taken
up with the West Bengal Governm nt
and they indicated 1n Janumy 1978
that no lands were available 1 any
area in West Bengal for setthng re-
tugees from Dand-karanaya nor
there was any scope for resettling
them m Sunderbans Though this
was published by the Dandakaranaya
Project authorities some families
chose to desert their settlement sites

MARCH 6, 1978

et¢ by EKast Pak.
Refugees (CA) 38

karmy shaburs recently having been
misled by false hopes held out to
them that they could be settled 1n
Sunderbans/West Bengal

Abouct 987 families are reported to
have deserted the Dandakaranaya
Project area The total number of
families settled m willages and 1n
karms shibirs in Malkangiri Zone of
Dandakaranaya Project are 8355 and
4,209 respectively

On 1eceipt of mformation that the
familles had reacheq Howrah Seal-
dah and Hasanabad in West Bengal
the matter was taken up with West
Bengal Government immediately
West Bengal Government have 1n-
formed that they are making arrange
ments to send these familics back
They have been requested to arrange
then return to the Malkangiry Zone
of the Dandakaitniya Project {rom
where they haq actually deserted 20
families are reported to have moved
on 2nd March 1978 from Caleutta by
train to Rayagoda These families are
bems 1ererved there inl thence
taken to the Project n1ea West Ben-
gal Government irce understcod to
be arringing to send back the re
maining families

The Dandakaranayy Project autho
rities have been advised to receive and
resettle the 1etuining deserter fami
Ties with appropriate understanding
They will be given legitimate assis
tance due on return to the getticr vil-
lages

Factors alleged and reported to be
the causes foi1 such descrtions have
becn examined Allegations of harass-
ment by adivasis has heen denied by
Orissa Government The Chief Ad-
ministrator Dandakaranaya Project
has stated that excepi TSt straft 1idi
dents of cattle grazing and claims to
some patches of land there have been
no problems arsing between adnasis
and settlers He has also stated that
the allegation that wages have not
been paid for 4 months 1s baseless
It has been reported on the contrary,
that work 18 available now for all the
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families in the Zone but many set-
tlers seem to be reluctant to take to
manual work in the off season. Some
of them seem to be wanting doles
without work to which they are not
eligible.

SHRI SAMAR GUHA: Madam
Chairman. I want to make it very
clear at the outset that I have not
the least intention to create any kind
of provocation in the minds of the
refugees who have been settled any
where to desert their camps and sites,
ner do I want to create any kind
of scare in their minds. I want to
draw the aitention of the hon Minis-
ter and of the Government as a whole
that uniess a desparate situation has
been created in regard to the prob-
lems of the refugees, the Central
Government on very rare occasions—
earlier also and even now-has given
attention to the problems of the re-
fugees.

I want to draw the attention of the
hor, Minister —I have said once also
earuer—to the fact that these refu-
geces from hoth West Pakistan and the
former East Pakistan who had been
victims of Pakistan, are the wretched
communities, but in the case of the
refugees from West Pakistan, as
soon as they crossed the border, they
were taken to sites and then on to
complete rehahilitation camps. But
in the case of rcfugeesfrom the for-
mer East Pakistan, till 1956 they had
to wait in different camps and they
were reduced to some king of ‘sub-
human’ people I should say, and I re-
member that on many occasions I
tried to disabuse the mind of Pandit
Jawaharlal Nehru when he said “No
after 1951 Nehru-Liaguat Pact all the
refugees from East Pakistan and West
Pakistan will go back to their for-
mer homes”, But this expectation
was believed Only after 1956 in the
case of the former East Pakistan re-
fugees the move for  rehabilitation
started, It

Now, as I have said, if you take the
statistics, you will find that 60 to 75
per cent or more of the former refu-
gees who came from former East
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Pakistan, got rehabilitated by their
own efforts. Only just a small frac-
tion of the refugees were glven Gov-
ernment aid.

Again I want to draw your atten-
tion to the fact that in the case of
the West I'akistan refugees, very right-
ly they were given compensation for
the properties left there to the extent
of about Rs. 400 crores, but not a
single farthing was given in the case
of the former East Pakistan refugees,
Recently, only in regard to the enemy
properties they are going to get about
Rs. 9 crores or Rs. 10  crores.

You, in the Government of India.
know that in West Bengal there is
no desertion from where they have
been rehabilitated in different areas,
different sites and different camps, I
say they themselves occupied them,
forcibly occupied them and they got
themselves rehabilitated. The Gov-
ernment only sanctioned them or ap-
proved them, but in other parts in
different States, the Government dis-
tributed money to different States
and rehabilitation was entrusted to the
different State Governments in U.P,
in Bihar, in Orissa, ii Madhya Pra-
desh, in Rajasthan, in Assam and va-
rious other places. But what actual-
ly happened? It happened in the case
of Andamans, in the Terai area of
Nainital and a very considerable Dan~
dakaranya area. Except in those pla-
ces, if you take statistics, you will find
in most of the cases that crores of
rupees of money that they spent went
waste because most of the areas that
I have mentioned except these three,
the refugees deserted and now they
turned into a community of beggars
and they are roaming everywhere in
West Bengal. I am sorry ihe earlier
Government did not realise, and this
Government also do not realise, that
one of the basic reasons for the law
and order problem and the conditions
of uncertainty in West Bengal, one of
the contributing factors, I say this is
the most important contributing fac-
tor, is the uncertain fate of the refu-
gees; and many of the refugees deser-
ted from here and went there.
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Madam, I had.tried to draw the at-
tention of the hon, Minister bn am
earlier occasjon algo....

MR, CHAIRMAN: Please be brief
.and ask for any clarification.

SHR] SAMAR GUHA: Madam, I
am coming to that. You have done
a lot of work at the time of influx of
refugees, Do not forget that. We
rarely get such an occasion. Thous-
ands and thousands, and lakhs and
lakhs of people were in miserable con-
ditions. Do you call them as human
‘our subhuman beings? This is the
rare occasion I get to at least raise
the voice of those people. Rather I
say the situation has worsened now.
Unless the situation takes a desparate
turn, no attention is given. How
many times it Was mentioned in this
House that almost all the rehabili®™.
tion sites in Bihar, Orissa, mast of
UP. except Nainital area, Rajasthan,
and Madhya Pradesh were deserted”
All the refugees deserted theri~and
rushed away. Did you take any
notice of it? Why did they desert”
Because they were thrown in some
places in arid lands, thefe was no
cultivable land for those peasants, n
means of their recovery or rehabili-
tation and thevy were thiown there
and they were durmiped there What
they were ty do? They are also hu-
man beings, they are not just a load
that was thrown there. What happen-
ed to those refugees except in those
three places I mentioned? If statis-
tics are taken, you will ind that 80 to
90 per cent of them deserted their
sites or rehabilitation camps For near.
1y 15 years, 1,30,000 refugees rotted in
Mana and Deoli camps Some of
them are being transferred, I am
told. Hardly you will ind the mat-
ter raised here. 1 will also draw
your attention—I raised this earlier
also—to another point. Andamans
‘was the most ideal place where there
wag not a single desertion. It is so
because there was scope for having

and scope for cultivation. That
Place is the best; yet, as I said earlier,
an inter-departmental committee was
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formed, consisting of Secretaries—of
all Departments and Ministries. 1
don't know the resgson why—is there
any political conspirary; is there any
other motive or design—that plan has
been cold-shouldered. Refugees who
wanted to go there, made representa-
tions—from Mana camp, Deoli camp
and others—and I forwarded them to
the Minister of the earlier Govern-
ment. They agreed that they would
send them. The earlier Government
agreed. They made a commitment on
the floor of the House, not once but
several times; but that commitment
hag not been honoured. What 1s the
reason for 1t? I don’t want to go in-
to more of details I quit™ appreciate
the stand taken by you, and the
West Bengal Government is also help-
ing them. But I did not like the
statement made by the Minister of
Rehabilitation of the West Bengal
Government—who was one of the
leaders of the refugee organisations
earlier—not even of the Chief Minms-
ter It was the most heartless state-
ment that he has made, vz, that
there is no place anywhere It looks
as if the refugees were looked upon
as cattle, dogs ang cats and they could
be thiown anywhere and eveirywhere.
I know that even the political parties
in West Bengal uytilized the refugees
for their own political objectives.
Now nobody cares for thesc refuge-
es. Many more are coming Many
were sent to horrible places.

I only want you to be a httle care-
ful when you use the words “with
appropriate understanding, legitimate
assistance should be given.” You
should be a little careful in interpre-
ting the words ‘appropriate under-
standing’ and ‘legitimate assistance’.
Secondly I would also like to draw
your attention to one of the factors. In
regard to the other factors, I don’t
want to go into the details. For people
coming from the plains and having
their cultivable land in the hill areas
and other areas, there is g difficulty.
But they will have to do it. Wherever
they have got the opportunity, they
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will have to do it. 1 will not eay
enything about It

MR, CHAIRMAN: Please ask for
clarifications. You have made a long
speech, Mr, Guha,

SHRI SAMAR GUHA: It has to
be made, Madam. It will be dificult
for us, Madam if you show that kind
of a temper, We are elderly people.
This is a sensflive matter.

MR. CHAIRMAN: Please be brief,

SHRI SAMAR GUIMA: I have to
take a few more minutes, Madam,

MR. CHAIRMAN: How much time
will you take? Speech is not on the
Order Paper. I have allowed you to
ask for a clarification,

SHRI SAMAR GUHA: Who said
that it is not on the Order Paper? It
is a regular Calling Attention. Had
it not been important, it would not
have been gallowed.

MR. CHAIRMAN: How much more
time will you take?

SHRI SAMAR GUHA: It is your
habit. Unfortunately, I have to say
this,

SHRI SAMAR MUKHERJEE (How-
rah): Normally [or Calling Atten-
tion motions, five people are allowed.
He is a single speaker. Allow him
some time.

SHRI SAMAR GUHA: This is not
the way to interfere. You are an el-
derly Member. I am also an elderly
Member.

MR. CHAIRMAN: You cannot
talk to the Chair in thai fashion.

SHRI SAMAR MUKHERJEE: This
is in the List of Business,

MR. CHAIRMAN: Please under-
stand that the dignity of the Chair is
the dignity of the House. You are my
elder brother, but that does not mean
that you should talk in this fashion.
Please understand that the Chair 18
the Chair, whoever may be sitting
there.

Refugees. (CA)

SHRI SAMAR GUHA: I quite:
appreciate it; and I quite agree
with you. But you should also ap-
preciate this; I am one of the worst
sufferers in Pakistan jails. For more:
than 20 times I went to the Congress
jails, fighting for the refugees. You
should understand the problems that
are there.

MR. CHAIRMAN: I understand it,
Mr. Guha. Therefore, I request you
to be brief.

SHRI SAMAR GUHA: [ only ap-
peal to you, Madam, to give me a few
more minutes, Here, there is one
point to be mentioned. It is said that
500 families have deserted the camps
in some projects; but in the second
paragraph, they have mentioned the
figure as 987. The difference is near~
1y five hundred families. That means
about 2,000.

14 hrs.

Lastly, I would say: please take a
total view of the probiem of the reha-
bilitation of refugees. Earlier also a
certain commitment was made in this
House by the former Rehabilitation
Minister. I would again raise this
point and make a humble submission
to you to look at the problem with
human consideration and compassion.
Do not forget that it was a pledge
given to thesc unfortunate people, the
victims of partition, by the highest
dignitaries of our country, Jawaharlal
Nehru, Sardar Patel. Maulana Azad,
Mahatma Gandhi, the Father of the
Nation, that they will look after their
interests. You are only getting re-
ports from officers. In this House a re-
quest was votced by several hon.
Members that there should be g Com-
mittee of Members of Parliament—
the choice would be left to vou, be-
cause I do not want to make any capi-
tal out of it-——and let that Committee
go into the problems of rehabilitation
and make some suggestions to you.
You would also be enlightened by
their views on the problems that these
people are facing. That is the final
and most important suggestion that 1
want to make.
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SHRI SIKANDAR BAKHT* Ma-
darr, though the Caling Attention
hag been defined in the rules, unfor-
tunately, in actual practice everything
18 violated about a Calling Attention
and quite extraneous things come 1n

I am aware of the concern of the
hon Member He has touched upon
an extremely delicate matter 1 am
really afraid that even giving facts
may sometimes hurt Regarding
the actual 1ssue rawsed Tn the Calling
Attention Motion I have already said
that whatever difficuities have been
created have been repaired, and re-
paired at some extra cost There 1s
already a decision of the Government
that once rehabilitation facilities have
dbeen given to an individual or ehgi-
ble family, they will not be repeated
But, because of the very reason that
the hon Member has expressed some
extra care has been taken, railway
fare, faciliieg during the journey efc
have been given simply because of
the fact that they may not be put to
any more trouble

I quite share the concern of my
hon friend As far as refugees are
concerned, whether they are coming
from Punjab or Bengal, for all prac-
tical purposes they are all Indians I
want to bring to the notice of the
hon Member that we have got quite
a large number of Indians who are
really living below the poverty line
The Government has definitely a duty
to do all that they can for them in-
cluding our friends from East Palkis-
tan

A comparison was made between
‘the West Punjab and East Benga) re-
fugees It 18 very unfortunate It
should not have been there

SHRI SAMAR GUHA Whv should
1t not be there” Don't say so

SHRI SIKANDAR BAKHT 1 have
got figures which will prove that much
more amount has been spent on tak-
ing care of the East Bengal refugees,
'much mere
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SHRI SAMAR GUHA. Pleage do
not raise thig 1ssue 1 have got the
figures 1 have gone through them
carefully.

SHR] SIKANDAR BAKHT There
were Quite a few things I do not
want to touch them, because they wall
hurt The facts are entirely different
from what he has got I agree with
him on the fact that these refugees
are m difficulties Government 18 do-
g its best

SHRI SAMAR GUHA Do you
challenge my figures? Not a single
farthing was given as compensation
to these refugees Only  recently
under the Enemy Property (Compen-
sation) Act some Rs 8 or Rs 9 cro
1ec has been given (Interruptions)

MR CHAIRMAN Better let him
complete his reply

SHR] SIKANDAR BAKHT ] am
trymg o avoid saying quile a few
things because I am sharing his con-
cern  We are doing our best The
unfortunate part s that some of the
Members think that this Government
18 1dle and does not to do anything
They have a certain picture in theiwr
mrind which seems to be the only
picture which 1s right and nothing
else seems to be right The fact 1a
that Rs 21050 crores were spent on
the refugees from West Pakistan, and
from out of this Rs 101 10 crores Rave
been recovered upto 31st March, 1976
on account of loans and housing,
whereas Rs 4882 crores have been
spent on

SHRI SAMAR GUHA 1 have
placed several figures from Govern-
ment data This 15 absolutely wrong
data

SHR] SIKANDAR BAKHT A par-
ticular 1ssue was raised by the calling
attention That has been totally,
satisfactorily and entirely resolved,
and all these people have gone back
I cannot enter into this sort of de-
bate If you stop intervening, I will
glve you gll figures
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MR, CHAIRMAN: The Minister
and Mr. Guha may please have a
talk outside,

SHRI SAMAR GUHA: My most
important question has not been ans-
wered,

SHRI SIKANDAR BAKHT: 1 have
<oncluded my statement.

MR. CHAIRMAN: You talk it out
with him.

SHRI SAMAR GUHA: It is not a
question of talking with Bini outside.
He is my Very good friend. We have
been here for one and a half years.

MR. CHAIRMAN: I wish I could
answer the question because I dealt
with rehabilitation for some time at
some sfage, but I cannot answer from
the Chair. I cannot force the Minis-
fer to answer as you like. He has
answered ag he thinks he should, and
you have to be content with that.
Thig is quite clear that he has given
you a full reply, and he thinks he has
finished. He thinks he has nothing
more to add. So, you have to be
content. I go to the next-item.

SHRI SAMAR GUNA: I draw
your attention to the fact that my
most importanf question has not been
answered, namely whether a Com-
mittee of the Members of Parliament
will be constituted to go into the
question of rehabilitation.

MR. CHAIRMAN: That is a sug-
gestion for action, it does not call for
a reply.

SHRI SAMAR GUHA: Why not?
They are fleeing from the different
camps. I will not ask any further
question; only for that question 1
want the hon. Minister's reply.

SHRI MOHD. SHAFI QURESHI
(Anantnag): On a point of order.
The House is seized of the matter.
The matter is not one between the
hon. Member and the hon. Minister.
It has become the property of the
House. If the hon. Minister is not
able to satisfy the hon. Member, to
give him a proper reply, it is for the

(C4)

Chair to make him give a proper rep-
1y, because he is replying to the whole
House and not to one individual Mem-

ber.

MR. CHAIRMAN: I have heard
your point of order, and my very
clear ruling ig that the hon. Minister
answers as best as he can, as he
thinks he should, and I think he has
given a very full reply. The ques-
tion that Shri Samar Guha raised
about compensation was not an issue
in the calling attention at sll. You
know very well that on the West
Pakistan' side there was exchange of
population and that properties had
been left on both sides. It is quite
different in East Bengal. If he had
asked a quesiion on compensation in
the calling attention and the hon. Minis-
ter did not reply, I would certainly
have asked him to reply. But that
was not in the Calling Attention
Notice, and therefore, I am not going
to ask the Minister to reply. The
Minister has finished his reply. I am
moving to the next item.

SHRI SAMAR GUHA: The ques-
tion I have asked is....

MR. CHAIRMAN: Mr. Minister,
would you like to say anything about
the committee?

SHRI SIKANDAR BAKHT: No.

SHRI SAMAR GUHA: Let us see
how the Government can avoid it. 1
have asked whether they will gend
a team to Andamans. I have asked
whether they will set up a committee
to go to Andamans. This hon. Minis-
ter has rejected both. It was a com-
mitment made on the floor of the

H and the itment made ear-
Ler by any Government should he
honoured,

MR. CHAIRMAN' Will you pleage
sit down? This is a very strange way
of forcing the Minister to make a
commitm.ent about the committee and
80 on,

SHRI SAMAR GUHA: They do not
honour g commitment that was made
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earlier not once but several times

MR CHAIRMAN I am not aware
of that 8o, I am not 1n a position
to reply to that

"™SHRI SIKANDAR BAKHT It 19
an unfortunate thing that this matter
of getting the East Bengal refugees
in Andamans has been raised half a
dozen times since this new Govern-
ment took over and it has been ex-
plained already that the commitment
is of rehabilitating all thege East Ben~
gal refugees There are about 10,000
—8000 and odd—who remrain to e
settled They will be settled In
Andamans, the rehabilitation process
has been stopped

SHRI DINEN BHATTACHARYA
(Serampore) He must make a true
statement He says only 9000 refu-
gees had been stopped (Interruptions)

SHRI SIKANDAR BAKHT Al
right you say whatever you like The
position 1s that there the rchabilita-
tion piocess has been stopped for a
number of reasons—ecological rCa
sons settlement of ex servicemen on
the basis ot some defence require
menis ete etc—on account of which
the re settlement of East Bengal 1efu
gees had been stopped  (Interrup-
tions)

SHRI SAMAR GUHA A nign
power committee which was ever for-
med by any Government during the
30s consisting of all the Secietarics of
all the Ministries was constituted They
gave 1 report that 15 lakh refugees
could be rehabilitateq by 1975 That
was the recommendation made by suCh
a powerful committee

SHRI VAYALAR RAVI (Chirayin.
kil) The Minister 1s stating the
facts based on the nformation sup-
plied by his Mimsiry May I suggest
to him to go to Andamans and find
out what 1s happening really?

SHRI SAMAR GUHA
they want to hite

Something
(Interruptions)

Matters Under 330
Rule 877

MR CHAIRMAN. The Minster
will take note of the suggestions that
you have made and he will do what-
ever he can do Now, I go to the
:;xt item—Statement under Rule

7
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MATTERS UNDER RULE 377
(1) REPORTED UNDERUTILISATION OF
cApacrty OF Hawnra Porr

SHRI RAJ KRISHNA DAWN
(Burdwan) Madam Chairman, The
Haldia Port, 15 one of the most mod-
ern ports in the world and has been
built at a huge cost to the country
but due to under-utihsation of 1ts
capacity, theite 15 a big financial loss
to the nation and to the port on the
one hand and on the other hand, the
country 13 spending more mroney on
the transportation of goods to the eas-
tern zone Madam Chairman, Now, I
would like to speak mn Bengah

*The port of Haldia 1s not only the
best poit of West Bengal but 1t also
one of the best in India and can be
compared easily with the best ports
i the world This port hag been
constructed at the cost of crores of
rupees and I am sure the House will
be pleased to know that apart from
the general berths the faciity of most
modern callteller berths have been
built which 1s available only tn a
few poits of the world Not only
this the port has the biggest cargo
shed 1n the world which spreads over
an area of one lakh square feet In
addition to this the port 1s fitted with
a gigantic and a very powerful crane
which 18 not available anywhere m
India To given example I would
Iike to inform the House that few
monthg ago this special berth could
unload 33 calltellers within a period
of 2} hours Despite all these faci-
hities the port 1s not being fully utili-
sed The port authorities have re-

*The Original Speech was delivered in Bengal



